i Writien Answers

(3) wivimen 2 fivg v i gufsw
A T A 8T SeaT QR T uge v i
& @ o W ool )

Acquksition of shares in Puszdeep Phosphates
Lad.

479. SHRI GURUDAS DAS GUPTA:
SHRI N. GIRIPRASAD -
Will the PRIME MINISTER be pleased io
siale :

(a) whetheritis a fact that Government have
acquived the WNaurus Stake in the Pamdeep
Phosphates Jid. at a cost of 68.3 million Aus-
tralian Daollars;

{b} if so, whether it i3 a facl thai Paradeep
Phospheles Ltd, is running at [oss since ifs
inception in 1936;

(c) i so, what faciors have necessitated the
Government to acquire the Nauro's Stakes in
the company; and

(d) what plans are proposed toc mn the
PPL pmfitably?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS ANI} FER-
TILIZERS (SHRI EDUARDO FALEIRD):
(@) Yes, Sir.

(b) Paradeep Phosphates Licoited (P1’L) has
been incurriag losses ever since it commenced
commercisl production in Augnst, 1986, except
in 1988-8% and 1991-92 whexs it earned profits of
Rs. 1202 crotes and Ms. 1308 crores,
respectively. ’

(c) The Government of Nauns have Been
expresging their desire 1o withd-aw from  the
comparny and sell their equity to the Govern-
mend of India or its nominee.

(4} With the enrouncement of a concession
of Rs. 1000 per tonne on the sale of indigenously
manufactured DAP during the cument Kihawif
Season, PRI would bs in a position fo sell DAP
in competition with the fmported DAP. This
will help PPL to reduce its 1ssaes.

Import duty cul o sciee druzs
486. SHRI TRILOKI NATL
CHATURVED!:
DR MURLI MANOHAR YOSIHT:
Will the PRIME MINISTER be pleased 10
Stale ;

{a) the names of the drugs on which import
duty has been curtailed in the 1993 Budget and
whether the Drug producing firms have
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reduced the prices to reflect the cut in the duty,
if 30, the names ol such drugs;

{b) Whether Governmeni have madc any
survey to ensure that the reduction of duty is
rellected in the reiail prices of the drugs;
and

(¢) if s0, nhut are the findings and what
action by been proposed where the reduction
i duty fgs nat been passed on  to the
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THE MiMNi:TER OF STATE IN THE
MINISTRY OF CHEMICALS AND FER-
THLIZERS (SHRI EDUARDO FALEIRO) : (1)
o (¢) n the budgat announced for the year
1993-54, the [Gllewing changes have been
announced vegarding customs duty on bulk
drugs :—

(i Customns duty on four bulk Jrugs has
been reduced from 110% to B0%.

(i) Cusioms duiy on four bulk drugs has
veen veduced from 110-80% 1o 25%.

(iif) The cusioms duty on bulk drugs used in
ihe msnufacture of life saving drugs and
medicines as gpecified in Notification No. 208/
§1-Cuas dated 22-3-31 has been exempted and
Naii{ication No. 45/79-Cus dated 1-3-79, vide
which custor: duty cxemption was granted on
verious buik dmgs, has been rescinded.

(iv) The meximum general duty slab on
bulk drugs has zis0 been reduced from 110
o 835%.

The namea of sact: bislk drugs are given in the
respective Notifications issued by Ministry of
Finance on 28-3-53, copy of which are available
in the Padiament Library.

Due to reducticy of custom duty on various
bulk dwgs and drug  intermedigtes/raw -
materials a: aunounced in the budget for the
year 1953-34, (e Government has reduced the
prices of 35 bulk drugs under price control on
17-6-93. Fitie 1n the impact of reduction in prices
of these bk drugs, BICP has becn asked to
work oui ihe revised prices of formulations
based on these drugs. For the purpose of reduc-
ing ibe prices of non-scheduled drugs and for-
mulations based thercon, the matter has been
taken up with the Industry Associations.

Manufaciure of Gentamycin

48, SHRI TRILOKI NATH CHATUR-
VEDI:
DR MURLI MANOHAR JOSHI :
Will the PRIME MINISTER be pleased to
state :



